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Protection of Railway Lines and 

Bridges

2995. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
state the progress made with regard 
to the protection of Railway lines and 
bridges with the help of villagers?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): The scheme 
for the protection of railway lines and 
bridges has been worked out between 
the Ministries of Railways and Home 
Affairs and sent to the State Govern­
ments and Railway Administrations for 
implementation. Most o f the State 
Governments have issued instructions
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to their Districts where the details of 
the scheme are being worked out in 
consultation with the local Railway 
Administrations.

National Water Supply and Sanitation 
Schemes In Punjab

(■ Shri D. C. Sharma:
I Sardar Iqbal Singh: 

m   ̂ Shri Ram Krishan:
| Shri Hem Raj:
L Shri Daljit Singh:

Will the Minister of Health be 
pleased to state the amount sanction­
ed during 1957-58 by way of grants 
to Punjab under the National Water 
Supply and Sanitation Scheme and 
the details of the schemes for which 
the grants have been sanctioned?

The Minister of Health (Shri 
Karmarkar): An amount of rupees 
five lakhs, consisting of Rs. 3-4 lakhs 
as cash grant and Rs. 1'6 lakhs for 
adjustment of cost of equipment, was 
sanctioned to the Punjab Government 
during 1957-58 as grant-in-aid for the 
National Water Supply and Sanitation 
Scheme (Rural}.

Cash grant of Rs. 3’4 lakhs

1. Rural schemes of Pepsu sponsored 
under the 1st Five Year Plan which 
■re being carried out now as spill 
over schemes:

Rs. 1.4 lakhs.

2. Five Rural Schemes in the
Ferozepur District sponsored under
the 1st Five Year Plan which are 
being' carried out now as Spill Over 
Schemes:

Rs.
(a) Providing water supply scheme in 

village KalhianSukhan 30,000
b) Village Kslhian Kot Bhai 50,000
c) Village Kalhian Doda 50,000

(d) Village Kalhian Malian 35>ooo
(e) Villtpe Kalhian Tungwali 35,000

2,00,000

3. Grant of Rs. 1.6 lakhs for the
adjustment of the cost of equipment:

Rs.
(a) Durehia Water Supply Scheme 74,602
(b) Water Supply Scheme in

Ferozpur District Jp 47,743
(c) Construction of dug well typelatrines . 37,655

1,60,000

Totai. 5,00,000

Forests in Himachal Pradesh

2997. Shri D. C. Sharma: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) the total grants asked for by 
the Himachal Pradesh Administra­
tion for their schemes relating to 
forests for the Second Five Year Plan; 
and

(b) the amount sanctioned by the 
Centra! Government?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) Rs. 42-50
lakhs.

^b) Rs. 40 37 lakhs.
Agricultural Labour fcn Delhi

2998 /  ®harma:
’ \  Shri Ramji Verma:

Will the Minister of Food and 
Agriculture be pleased to state:

(a) the total population of agricul­
tural labour in the Union territory of 
Delhi; and

(b) whether any survey has been 
made to ascertain the accurate statis­
tics about landless agricultural labour 
in the territory'’

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) and (b). 
The total number of adult persons who




